Srinagar,
S.0. 412.-In €
the Constitution of India,
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amendments in the Jammu
Sports Persons) Rules, <02
namely:-
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*h) Thesz ruies shall apply for recruitment of Qutstanding Sports
Parsons against Gazetied posts iLevel 8 (47600-151100)] ant
Non-Gazetted posts [Leve! 4 (25500-81100)]
to be carved out separately for the purpose
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Motification
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xarcise of the powers conferred by the Aricie 3uY O

.tha Lisutenant Governcr of the unar
achmir is pleased to make the following
and Kashmir (Appointment of Quistanding
2. notifed vide S.O 12 dated 06.01.2022,

2 Clause (b) of rule 1 shall he cubsiituted by the following; namely:

and Sports Denartment.’

v3,  Appointment 0y
anything contained in

_"'2. Rule 3 shail be substitdter_‘- by the foliowing; namely:-

the Government.- (1) Notwithstanding
¢he rules or orders for the time being 1™

force, reguiating the proczaure for appointment to Gazeited/ Nov

Gazeted service under
subject

recornmendation of the Con mittee constituted under sub-ruie (2
Sports Persons against the post
hase rules, subject t© the follov/ing

Department,

mav appoint Cutstanding
indicated in‘the rule 1(2) of t

conditions:

i availability of posts, Of

/

in respective sary I8
in the Youth Services

the rules, the Youth Services & Sporic




a. Persons poOsSSessing guaincat C
ha an w")i"\‘:- | saAaainet 2 vac2ncy in [ 5 ,.‘.\trafl :gr.r;r-r-
> appointed against c vat 3NCy N Gazelled oSCiviLy,
D. sons possessing qualification as \atric or above, may D€

appointed against a vacancy in Non-( azpcted Service;

arl

c. Persons must possess Certificate of Qutstanding Sports
persons from the Youth Services & Sports Department;

That he/she has not been recommended or appoin ted earlier
under these Rules or the rules repealed thereof.

Provided | *1:; the Outstanding Sports Persons as defined in
Ruio 2(ii)(A), having qualification as 1042 or above, may Ot
considered for appointment against a Gazetted post as provided i
rule 1(b) of these rules;

>rovided further that subject to provi isions of these ruies,
candidates may be considered for appoint went, who participated
in any sports, recognized under these rules and secured @ position,
as would qualify him/her to be defined as an Outstanding Sports
Person under these rules, during 05 years preceding the date of
iccue of advertisement notice by the Youth Services & Sports
Department for filling up the posts under these rules.
(2) For the purpose of this rule, the Committee shall consist of the

&y

following; namely:-

Cha!man ¥

i‘ Chief Secretary, J&K

i 1
| |
[ 2. l Acministrative Secretary, | Member
|
|

| Home e Depaitment
| 3. 2% " Administrative Secretary,

|
! i Department . e pogs !

| General Administration |
|
(4, | Administrative Secretary, ? Member
| Youth Services & Sports : Secretary

'

L | Department e T e
|5. | Director, ; Member _
|  Youth Services & Sports, J J&K ‘: SR
|
L

| 6. ; | Secretary, Member |
! J8K Sports Council : ; i A
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“The Youth Services &  Sports Department on UK
recommendations of the Committee, may appoint the Qutstanaink
Sports Persons under these rules in the Y outh Services and Sport
Departrment, against the posts indicated in rule 1(b), for ensuring
Jtilization of the services of such appointees for promoting sports
in the Union Territary of Jammu and Kashmir.”

Sub-rule (2) of rule 8 shall be substituted by the foliowing;
namely:-

v> The Youth Services and Sports Department shall place the list
of eligible candidates before the Committee constituted under Rule
3(2) of these rules.”

After clause (iii) of rule 10, the following proviso shall be added;
namely:-

“provided that Outstanding Sports Persons not exceading 25 in
number in a calendar year, who could not be considered for
appointment in Government service during the period from 2014-
2021, may be considered for appointment under these rules in the
year 2023 against the cumulative direct recruitment quotd
vacancies accrued @ 25 per calendar year during the period from
2014-2021 against the Non-Gazetted posts [Level 4 (25500-
81100)] to be created by the Youth Services and Sports
Department, for the purpose.

The above orovision shall be deemed ic have existed in the rules
ab-initio.”

pfter rule 10, the following chall be added as rule 11; namely:-

n11. Power to relax.- The Government may for reasons to be
recorded in writing relax the upper age limit or academic/ technica!
gualification or the mandatory participation of a candidate In
District, UT and National level Competitions prior 0 his/ her
participation in the international competitions in deserving cases.”



P :unts for International | Level C ﬂ'npoutmns in wph
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Points out of 55

3!l be added

rts of Cricket (1( 'C Mat chcs\

1 as Annexure-1lA;

| Score out of 05 Additional peints for

No. .piaccment/ ranking OI‘ i individual Performance i
competitions _ ; ‘
l Winners R—Enﬁr-up‘l‘ ‘Man of the [Man of lhe‘ Man of the l\

| [ series Match in |Match in one!
i E more than | Game only |

. 3 MIRERE e o o Baee A

1~ |World Cup/ World 48 6 | 5 4 7 3
'Champmnship l ‘
(conducted in 4 »ea*-_,- i ‘

_leycle)[Playing 11} s CRETATIRI, S SR

2 World Cup/ World 46 44 I_ 5 4 } 3

| Champtonsh'p 1 ‘
(conducted in 2 yearsl ! |
cycle)[Playing 11] | 1 i

3 International Cncket 46 44 l 5 4ad 4 3
Matches [Playing 11} . i 1

| B. -‘10 points for National Level Competitions in sports of Cricket (BCCl Matches)

National Tournaments|
organized by BCCI|
(Ranji  Trophy, the
Dulezp Trophy. the|
|Vijay Hazare 'Iroth
the Deodhar Trophy.i
the irani Trophy and
the NKP Salve
Challenger  Trophy)!
Plaving 11]
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By order of the Lieutenant Governor.

Copy to the:-

: Einancial Commissioners (Additional

Department.

Commissioner/ Secretary | the Government
No. GADMTGOSPRT/3/2022(195865)

[

/Dated: 02.08.2023

Chief Secretary), Home
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&K Institue

™y e o £
Director W&l

Administration and Rural Development.

Brincipal Secretary o the Lieutenant Governor, J&K.

L}l Commissioriers/ Secretaries 0 the (Government.
“oint Secretary (JKL), Ministry of Home Affairs, Government of
India.
Divisional Commissioner, Jammu/Kashmir.
Al Deputy Commissioners.
Chairperson, J&K Special Tribunal.
All Heads of Departments/ Managing Directors.
Director, Archives, Archaeology and Museums, JRUK.
Director, Information, J&K.
Secretary, J&K Public Service Commission.
Director, Estates, Jammu/ Kashmir.
Secretary, J&K Services Selection Board.
General Manager, Government Press, Jammu/ Srinagar.
Srivate Secretary to Advisor (B) to Lieutenant Governor
orivate Secretary to the Chief Se retary.
Private Secretary ftC Commissioner/ = Secretary to the
Government, General Administration Department.
incharge Website, GAD.
Notification file/ Stock file.



